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For the applicant ¢ None

For the respondants: None

Heard on $ 13,12,99 - ., Order on : 13,12,99
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None appe ars for the patitionsr when the matter is called
on for hearing, It appears that none appesared for the petit'ioner,on‘
8ar lisr occassions also, None also appears for the respondants., The

application is dismissed for default., No order as to costs.
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